) _ ANNEXURE 1 — s
Name of the Corporate Debtor: CEMA Electric Lighting Products Indiz Private Limited | -
D:ate of commencement of CIRP: Feb 14, 2025 ) L Lla' OF (EREDITORS AS ON : JULY 20, 2025 Amount in INR
] ) _ Ust of SecEd Finandal Creditors belonging to any class of creditors &
Details of daim received B Detalls of Claims admitted =
Amount of any Amountof | Amount of
SLNo Narne of the Creditor Amount of 1 dues, that Remarks,
) Amount of daim Amount coveredby  |Amount covered by % voting sharen | contingent claim mutual cuees, dalmnot | aimunder |
Date of receipt |Amount daimed admitted Nature of Claim security Interest guarantee Whether related party? CoC may be set-off admitted | verification
1[N NIL NIL al o N NIL NIL NIL NIL NIL L wi| | w
- 3 ‘Approved in 6th CoC Meeting dated Juy 24, 2025_ _ _ ] _ |
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